TCENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH
0Aa NOo.3437/2001
New Delhi this the 3rd day of December, Z002.

HONBLE MR. ¥.K. MAJOTRA, MEMBER (ﬁj
HONBLE MR. SHANKER RAJU, MEMBER (J)

Smt. Rehu Vasudeva, W/0 Shri S.K. Vasudeva,
House No. 28/7, DCM, Railway Colony,
Delhi-110007.
~Applicant

(By Advocate: None)
Varsus

1. uUnion of India through
Ex-~QOfficio Principal Secretary to the
Govit. of India, Ministry of Railwavs &
Chairman, Railway Board, Rail Bhawan,
New Delhi~110001..

%. The Deputy Chief Personnel Officer (HE)
Northern Railway,

Baroda House, New 0glhi-110001.
~Respondents

(By advocate: Shri Rajinder Khatter)
ORDER _(Oral).

Hon’ble Shri_Shanker Raju. Member (JI)

0 is disposed of in termzs of Rule-15 of Central

fcdministrative Tribunal (Procedure) Rules, 1987.

i

2. Applicant impugns seniority list dated 18.10.2001
and states that the respondents have violated the law lald
down by  the aApex Court in the case of AJit Singh-Il1 &
Others as well as Tribunal’s orders dated 17.9.2001. Haz
has sought quashment of the seniority list and review of
tthe seniority of Qffice Superintendent Gradse—-I with all

conssquential benefits.

Z . On the other hand, respondents states that in
pursuance nf 85th amendment of the Constitution, Government

has decided to negate the 2ffects of the DOPE&T Q.M. dated




-
BN 0L.1997 by émending article 16 (4) of the Constitution
which provided retention of seniority in the case of
promotion by virtue of rule of reservation. In this wview
of the matter, it is stated that Tribunal’®s directions have
been complied with.

4 .. e hawve careful 1w considereaed the rival
cont@ntioﬁs of the parties. In view of the challenge to
B5th amendment  and as  the Apex Court has directed to
maintain the satus qauo, we dispoze of the Oﬁ‘Awith &,

, Serumry

direction to respondents that the reservation” of the post
of 0Nffice~Superintendent~I shall be subject to the final

cutcome of the apex Court.

5. With thess observations, 04 is disposed of. NG

< .
< Ry Vet aqe-
(Shanker Raju) (¥.%. Majotra)
Member (J) Member (A)

CC .




